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. STATEMENT ®HOWING ACTION TAKEN BY
GOVERMMMENT ON VARIOUS AESURANCES/
FROMISER AND UMDERTAKINGS GIVEN BY THE
MINISTER DURING VARIIUS SESSIONS OF
Lok SaBHA, REVIEWS O AND ANNUAL
RErorTs oF DELHI URBAN ART CoMMIS-
sloN, NEw DELHI FOR 1981-82 AND Hous-
ING AND UrpaN DEVELOPMENT CORPORA-
Tion Lrp, New DeLmr ror 1981-82

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-

1) Stdencat Mo, XIX

(i) 'Starement o, XXIV
(iii) Stuement Noo XIV
(iv)- S*~vrement Ko NXI

(v} S atement Wo. X¥

(vi) Swatemin Noo XV

(vii) Statement No. IX

(xi1i) Statement Wo. WII
atatement Nl VI

(x) Statemgnt No. II

{xi) Statement No. I

{Placed in Library., See No. LT-

7631/82].

(2) A copy of Annual Report (Hindi
and English versions) of the Delhi Urban
4rt Commission, f~ew Delhi, for the year
1981-82 under section 19 of the Delhi
Urban Art Commission, Act, 1973, [Plac-
ed in Library. See No. LT—5632/82].

(3) A copy of Review (Hindi and Eng-
lith versions) by the Government on the
working of the Delhi Urban Art Commis-
sion, Wew Declhi for the year 1981-82.
[Placed in Library. See Mo. LT—5632/
82].

(4) A copy each of the following papers
(Hindi and English versions) under sub-
section (1) of section 619A of the Com-

 panies Act, 1956:—

(i) A statement regarding Review by
| the Government on the working of the

ING ANMD IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS (SHRI
H. K. L. BHAGAT): On behalf of Shri
Bhishma Narain Singh, | beg to lay on the
Table:

(1) The following statements (Hindi
and English versions) showing the action
taken by the Government on various assur-
ances, promises and undertakings given by
the Ministers during the various Sessions
of Lok Sabha:—

Sixth ]\.l'.‘\‘iiull, I{i}'g

Seventh 8ession, 1979

Second Session, 1980 :> Sixth Lok Sabha
Third Session, 1980

Fourth Semion, 1981

Fifth Session, 1981 |

—Sixth Session, 1981

Seventh Session, 1981

¥ SeventhlLok

Eighth Semion, 1982 Sabha
- Ninth Scssion, 1984

— T'enth Scssion, 1982 J

Housing and Urban Development Cor-
poration Limited, New Delhi, for the
year 19R1-82.

(ii) Annual Report of the Housing
and Urban Development Corporation
Limited, New Delhi, for the year 1981-
82 along with Audited Accounts and the
comments of the Comptroller and Audi-
tor General thereon. [Placed in Library.
See No. LT—5633/82].

REVIEW ON AND ANNUAL REFORT OF INSTI-

TUTE OF POST-GRADUATE TEACHING AND

RESEARCH, GUJARAT AYUR¥ED UNIVERSITY,

JAMNAGAR FOR 1981-82 AND A STATEMENT

CONTAINING CORRIGENDA TO “NATIONAL
HeaLTH PoLicy”.

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): I beg to lay on the Table
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(1) A copy each of the following papers
(Hindi and English versions):—

(i) Annual Report of the Insti-
tute of Post-Graduate Teaching and
Research, Gujarat Ayurveq Univer-
sity, Jamnagar, for the year 1981-82
along with Audited Accounts.

(ii) Review by the Government on
the working of the Institute of Post-
Graduate Teaching and Research, Guja-
rat Ayurved Univeraity, Jamnagar, for
the year 1981-82.

[Placed in Library. See No. LT—
5634/82].

(iii) A statement (Hindi and English
versions) containing corrigenda to
the ‘National Health Policy’ laid on
the Table of Lok Sabha on 5th Nov-
ember, 982,

[Placed in Library. Sce No. LT—
5635/82].

REVIEW ON  AND ANNUAL REPORT OF
CENTRAL PULP AND PArER RESEARCH INSTI-
TUTE, Deura Dun For 1980-81, STaTE-
MENT FGR DELAY, REVIFWS ON AND ANNUAL
RerorTs oF SPoNGE IRON  INDIA LTD.
HYDERABAD FOR 1981-82 AND KUDREMUKH
IrRoON OrRe COMPANY LTD. BANGALORE [OR
1981-82.

THE MINISTER OF STATE OF THE
MINISTRY OF INDUSTRY (SHRI
VIRBHADRA SINGH): On behalf of
Shri Narayan Datt Tiwari, I beg to
lay on the Table:

(1) A copy each of the following papers
(Hindi and English versions):—

(i) Anoual Report of the Central
Pulp and Paper Research Institute,
Dehra Dun, for the year 1980-81 along
with Audited Accounts,

(iiy Review by the Government on
the working of the Central Pulp and
Paper Research Institute, Dehra Dun,
for the year 1980-81.

[Placed in Library. See No. LT—
5636/82].

(2) A statement (Hindi and Englith
vergions) showing reasoms for delay in
laying the papers mentioned at (1) above.

(3) A copy each of the following papers.
(Hindi and Engish versions} under #sub-
section (1) of section 619A of the Com-
panies Act, 1956:—

(a)(i) Review by the Government on
the working of the Sponge Iron India
Limited, Hyderabad, for the year 19E1-
8]2. s

(i1) Annual Report of the Sponge Iron
India Limited, Hyderabad, for the year:
1981-82 along with Audited Accounts
and the comments of the Comptrol-
ler and Auditor General thereon.

[Placed in Library. Ser ™o. LT—5637/
82].

(b)(i) Review by the Government
on the working of the Kudremukh Iron
Ore Company Limited, Bangalore, for
the year 1981-82.

[Placed in Library. See No. LT—
5638/82).

(ii) Annual Report of the Kudre-
mukh Iron Ore Company Limited, Bamn-
galore. for the year 1981-82 along with
Audited Accounts and the comments of
the Comptroller and Auditor General
thereon. Y

[Placed in Library. See No. LT—
5638/82]. v

ReporT oF COUNRT OF INQUIRY INTO THE
ACCIDENT ON 24-6-1981 AT JAGANNATH
COLIIERY, ORISSA STATE.

THE MINISTER OF STATE IN THE
MINISTRIES OF AGRICULTURE AND
RURAL DEVELOPMENT (SHRI BA-
LESHWAR RAM): On behalf of Shri-
mati Mohsina Kidwai, I beg to lay on the
Table a copy of the Report (Hindi and
English versions) of the Court of Inquiry
into the accident on the 24th June, 1981 at
Jagannath Colliery in Dhenkanal District
of Orissa State, !

[Placed in Library, See No. LT-
5639/82].



